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OA 2040/96

Nau Delhi, this the 18th Day cf February, 1997

Hoh'ble Shri S.R, Adige, Member (a)
Hon'ble Srot.Lakshrai Suaminath an» Member (3)

Shri 0,8, 3ain

Director of Inspection
O/O Director General of Supplies & Disposals
Oeeuan Tara Bldg,
Parliament Street, iMeu Delhi
Roo Mo,408, 4th Floor,

(Present in person )

Us.

Apolicant

Union df India through Secrstaryj
^  Qeptt.of Supply, Nirmen Bhauan,

Neu Delhi,

Director General

$upplies and Disposals)
3 a ev ant era Building,
Parliament Street, Neu Delhi-rl

•  /

(By Aduocate Shri N.S. Mehta, ' •** f^^spondents
Learned Senior Counsel,)

ORDER (BRaL)

(Hon'ble Shri S.R. Adige, Member (a)

Heard,

2, This OA o is disposed of uith a direction that

in the ev/ent^tlisit. the applicant makes a detailed and,self

^  Contained representation to the respondents uithin tuo

^  ueeks from the date of receipt of a copy of this judgment, -

respondents uill examine the same, and dispose of that

representation by means of a detailed! speaking and reasdn.ed

order, discussing all the points raised by the applicani^i,

in, accordance uith lau, uithin tuo months from the date

of receipt of representation. If any grievances Ebereafter

still survives, it uill be open to bim. to agitate the same^

through appropriate original proceedings in accordance uith

lau, if so advised.

This OA i-B disposed of as above. No costs.

.Lakshrai Suaminai(Smt.Lakshrai Suaminattfan) (3.R. 'Acige/)
Manber (3) Member (a)

sk


